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Mr. Speaker: That is all rignt. - I
will take up Question No. 528 then.

Prices of TELCO Locomotives

+
Shri D, C. Sharma:
Shri Ram Krishan Gupia:
Shri Hem Barua:
Shri §. M. Banerjee:
*528, | Shri Rameshwar Tantia:
Shri T. B. Vittal Rao:
] Shri Tangamani:
| Shri B. Das Gupta:
Shri Aurobindo Ghosal:
[ Shri M. B. Thakore:

Will the Minister of Railways be
pleased to refer to the reply given
to Starred Question No. 273 on the
25th November. 1959 and state:

{a) whether the Arbitrator has
since given his award regarding the
privce of TELCO Locomotives for the
period  commencing  from the lst
April, 1958; and

(b} if so, the nature of the award
given?

The Deputy Minister of Railways
(Shri Shahnawaz Khan): (a) Yes.

(b) The Arbitrator has fixed price
of the 200 Jocomotives to be delivered
by Tuleo from 1st April, 1858 to 31si
March, 1960 at Rs. 3,80,817 per loco-
motive against Rs. 3,92,861 claimed by
Telco and Rs.  3.74,994 offered by
Railway.

Shri D. C. Sharma: May I know if
thig arbitration will apply only to the
period specified by the hon. Minister
in his answer or it will hold good for
all time to come?

Shri Shahnawaz Khan: It will
apply specifically to this period.

Shri D. C. Sharma: May [ know
it for the fixing of the prices of
TELCO  locomotives, some other
arrangement  will  be made or the
prices asked for by TELCO will be
granted?

The Minister of Rallways (Shri
Jagjlvan Ram): For every price
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period an offer is made by TELCO.
It is examined by the Railway Board.
Then negotiations start and if there
is agreement that price is paid to
TELCO. If there is disagreement. the
nalter is referred to arbitraticn,
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Shri Tangamani: What will be the
price paid from the 1si April, 1960 to
the 1st April, 1961, by which tmme the
agreement entered into with TELCO
will vxpire?

Shri Shahnawaz Khan: That will
he the subject of further negotiation.

Shri Tangamani: In reply to the
previous question, we were told that
interim payment has been made for
these two years. How much has vet -
1o be paid {o TELCO as a result of
the award of Shri Mazumdar?

Shri Jagjivan Ram: Interim pay-
ments were being made more or less
on the basis of the offer made by the
Railway Board. Now this will be the
extra amount to be paid and adjusl-
menty will be made.

Shri T. B. Vittal Rao: What is the
total amount of loans given by the
Hailways to TELCOs so far?

Shri Jagjivan Ram: That does not
arise here. But that has been stated
several times in the House

Shri S. M. Banerjee: Since from the
report of the arbitrator it has been
found that TELCOs have charged
more, what will be the basis of fixa-
tion of TELCO locomotive prices in
future? Will a committee be appoint-
ed or will it be left to the Railway
Board alone?
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Shri Jagjlvan Ram: They give their
guotation. Then it is examined on
the basis of the various items that go
in the fixation of the prices, If we
find that the prices are reasonable,
settlement is effected. If we find a
real disparity between the price quoi-
.ed by TELCO angd what the Railway
Board think to be a reasomable price,
the matter is referred to some arbit-
rator.

Shri S, M, Banerjee: 1 want to know
the tolal amount spent on these arbit-
rators.

Shri Shahnawaz Khan: Rs. 74,000
on the arbitration proceedings.

Shri C. R. Pattabhi Raman: lg it a
period contract or g contract of &
batch of orders”?

Shri Shahnawaz Khan: Period con-
tract for a number specified,

Shri D, C. Sharma: May I know if
the locomolives manufactured by
TELCO are going to be reserved for
the private sector or the Railways are
poing to achieve  self-sufficiency  in
the manufacture of these locomotives
also?

Shri Shahnawaz Khan: For the
iime being the TELCOs have been
meeting our requirements quite satis-
factorily. So long as there is capacity
in the country we would like to utilise
it provided the prices remain reason-
able.

Shri Subodh Hansda: May 1 know
if even after the arbitrator's award
the price of locomotives that is paid
to the Tatas is higher than the price
of locomotives thal are produced at
Chittaranjan?

Shri Shahnawaz Khan: No, Sir, the
two cannot be compared. The loco-
motive produced at Chittaranjan is
a much bigger locomotive of the broad
gauge. TELCO’s is a meter pgauge
locomotive, which is much smaller in
size.
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The Minister of Transport and Com-

munications (Dr. P. Subbarayan):
(a) Yes.

(b) No Sir. The design on the
stamp includes as ils central theme a
farmer ploughing the field with the
help of a pair of bullocks which is
the most widely used form of Indian
Agriculture, the two principal crops,
wheat and maize and the Globe signi-
fying the international character of
the Fair. It does not in any way re-
present the symbol allotled to any of
the political parties.

off wrraw T ;WA TE AT
Dr. P. Subbarayan: Ie may ask it





